Amul Industries

Annexure - 8

Private Li
List of creditors as on 04.11.2024

ited; CIRP commenced on 08,04,2024;

of operational creditors (Other than Workmen and Employees and Govenment Ducs)

Detall of claim received Details of claim admitted
Amount Amount of any
s. Name of Creditor N - Amount | covered | Whetner|  %oof | ATV oF | mutualdues, | Amount of clsim not | Amount of claim Remarie, if an
No. Date of receipt | Amount claimed mount of claim Nature of claim coveredby | oy | related | Y09 | ORI | that may be admitted under verification . ifany
interest | SUerENe | PR coc setoff
Due to insufficent documents provided by the
Ashwin D Desai Operational Debt claimant, the part amount of the claim has been
1 21.04.2024 233268000 223512500 2000| %000 No! Na| 2000 2000 29755500 2000 admitted.
2 [Bharat Dhodakiva 21.04.2024 23067000 % 2.30.670.00 | Oerational Debt 2000 2000 Nol Na[ zo000 2000 2000 2000
3| Bhavesh Bhatukbhai Makwana 23.04.2024 24.67.54600 % 4,67.546.00 | Oerational Debt 2000|2000 Nol Na[ 2000 2000 2000 2000
Due to insufficent documents provided by the
Chhapia Financial Management P Ltd. Operational Debt claimant, the part amount of the claim has been
4 22.04.2024 236,63.475.00 2000 2000 2000| Yes! Na| 2000 2000 236,63.47500 2000 admitted.
5[ Jalu Alkubhai Manbhai 22.04.2024 281.605.00 81.60500 | Operational Debt 2000|2000 Nol Na[ zo000 2000 2000 2000
Due to insufficent documents provided by the
Operational Debt claimant, the part amount of the claim has been
6 |Jalu Vishubhai Manbhai 22.04.2024 21.0827000 2 40,605.00 000| 2000 No| Nal 000 000 2 67.665.00 000 admitted.
7_[Krutarth Enterprise 23.04.2024 | ¥12.82.38.921.30 | % 12.82.38.921.30 | Operational Debt 000[ 2000 Nol Nal 000 000 000 000
8| Pivushbhai Batukbhai 23.04.2024 286680200 2 8.66.892.00 | Oerational Debt 000[ 2000 Nol al 000 000 000 000
9| Marposs India Private Limited 23.04.2024 2104932400 | % 10,49.324.00 | Operational Debt 000[ 2000 Nol Nal 000 000 000 000
10 | Prateek Enaineering 23042024 | 22.73.42.412.66 | ¥ 2.73.42.412.66 |Operational Debt 000[ 2000 Nol Nal 000 000 000 000
Due to insufficent documents provided by the
Sampark India Logistics Private Limited 19.04.2024 2562200400 | %39,01647.00 |Operational Debt 2000| 2000|  No| Na| 2000 2000 217,20357.00 2000|  claimant, the part amount of the claim has been
1 admitted.
Due to insufficent documents provided by the
Shreji Cargo Forwarders 22.04.2024 2298203800 | ¥29,5263900 |Operational Debt 2000| 2000|  Noj Na| 2000 2000 229,399.00 2000/ claimant, the part amount of the claim has been
12 admitted.
13 | Protech Enaineering Services 23.04.2024 % 43.660.00 ¥43.660.00 | Operational Debt T000| %000 Nol Na| %000 7000 2000 7000
Due to insufficent documents provided by the
Operational Debt claimant, the part amount of the claim has been
14_| Unicor Enineerina Solutions 23.04.2024 21.25622.00 25572000 2000| 2000 No! Na| 2000 2000 269.902.00 2000 admitted.
Due to insufficent documents provided by the
Operational Debt claimant, the part amount of the claim has been
15 | Uniques Sales & Services 23.04.2024 2484059848 | 2407745500 2000| 2000 No! Na| 2000 2000 27.63.143.48 2000 admitted.
Due to insufficent documents provided by the
Auto Forgings Operational Debt claimant, the part amount of the claim has been
16 23042024 | 1528196200 | %8s, 2000| %000 No! Na| 2000 2000 267.73.922.00 2000 admitted.
17 | Global Enterprise 23.04.2024 1.59.24800 1.59.248.00 | Oerational Debt 2000 2000 Nol Na[ zo000 2000 2000 2000
18 | Hemeo Tools Corporation India 23.04.2024 | %250.72516.00 | ¥ 250.72.516.00 |Operational Debt 2000| %000 Nol Na[ %000 2000 2000 7000
Safe Express Private Limited Operational Debt Claims has not been submitted in Appropriate
19 23.04.2024 2202320300 2000 2000| 2000 No! Na| 2000 2000 2202320300 20,00/ Claim Form. Therfore. the Claim has been reiected
20 | Unitech Sustems 20,04.2024 8225600 82.256.00 | Operational Debt 2000 2000 Nol Na[ zo000 2000 2000 2000
21| Kanha Enterprises 15.05.2024 210.71.067.00 | % 10.71.067.00 | Operational Debt 2000|2000 Nol Na[ 2000 2000 2000 2000
Due to insufficent documents provided by the
Expo Freight Private Limited 03.05.2024 21,44769.78 21,42057.78 | Operational Debt 2000| 2000|  No| Na| 2000 2000 2271200 2000/ claimant, the part amount of the claim has been
22 admitted.
Transworld Global Logistics Solutions (India) Pvt Ltd |01.05.2024 222234800 2000 Operational Debt 2000| 2000|  No| Na| 2000 2000 222234800 2000|  Claims has not been submitted in Appropriate
23 Claim Form. Therfore. the Claim has been reiected
Skylight Express Private Limited Operational Debt 2000| 2000|  No| Na| 2000 2000 228,14,673.00 2000|  Claims has not been submitted in Appropriate
24 24.04.2024 2 28.14.673.00 2000 Claim Form. Therfore. the Claim has been reiected
25 | Motorsazan of ITM Company 02052024 | ¥1.62.92.07060 | ¥ 1.62.92.070,60 | Operational Debt T000| %000 No| Na| %000 7000 2000 7000
26 | Jain Machine Tools 30042024 2137720400 | 213.77.20800 |OPerational Debt ¥000| oo No Na| 0% 000 To00 000
Due to insufficent documents provided by the
Operational Debt 2000| 2000|  Noj Na| 2000 2000 25,30,693.00 2000|  claimant, the part amount of the claim has been
27 |PK & Sons Tradelink Private Limited 27.04.2024 2456532100 | 2403462800 admitted.
Due to insufficent documents provided by the
Shiv Packaging Operational Debt 2000| 2000|  Noj Na| 2000 2000 276,900.00 claimant, the part amount of the claim has been
28 12.05.2024 2201513900 | %19.38.239.00 2000 admitted.
29 | Ashapura Steel 12.05.2024 243004300 < 4.30.043.00 | Operational Debt T000| %000 Nol Na[ %000 7000 7000 2000
Operational Debt Due to insufficent documents provided by the
claimant the claim has been rejected
30 | Mamitu Svstem 26.04.2024 217651500 2000 2000| 2000 No! Na| 2000 2000 217651500 2000
Due to insufficent documents provided by the
Operational Debt claimant, the part amount of the claim has been
31 | Pioneer Electric Service 20.04.2024 277214494 27.2807500 2000| 2000 No! Na| 2000 2000 2.44.069.94 2000 admitted.
Due to insufficent documents provided by the
Operational Debt claimant, the part amount of the claim has been
32_|Khodal Enterprise 3004.2024 2822627800 | 259.19.417.00 2000| 2000 No! Na| 2000 2000 2 23.06.861.00 2000 admitted.
Due to insufficent documents provided by the
Operational Debt claimant, the part amount of the claim has been
33 o Enterorise 07.05.2024 2574947500 | 2 29.99.855.00 2000| 2000 No! Na| 2000 2000 227.49.32000 2000 admitted.
Due to insufficent documents provided by the
Operational Debt claimant, the part amount of the claim has been
34_| Ganaa Forainas Limited 25.04.2024 2828795800 | 2749789800 2000| 2000 No! Na| 2000 2000 27.90.06000 2000 admitted.
Due to insufficent documents provided by the
Operational Debt claimant, the part amount of the claim has been
35 | Avirat Enaineering Company 02052024 | 1.1206887.73 | 2556647595 2000 2000| Yes! Na| 2000 2000 2564041178 2000 admitted.
Operational Debt Claims has not been submitted in Appropriate
36 | Tata Motors Passenders Vehicles Limited 24052024 | 23.12.26.48584 2000 2000| 2000 No! Na| 2000 2000 23122648584 20,00/ Claim Form. Therfore, the Claim has been reiected
Operational Debt Claims has not been submitted in Appropriate
37_| DB Endineerina 27.05.2024 21.52.445.60 2000 2000| 2000 No! Na| 2000 2000 21.52.445.60 20,00/ Claim Form. Therfore, the Claim has been reiected
Due to insufficent documents provided by the
Operational Debt claimant, the part amount of the claim has been
38 | Adico Forae Private Limited 28052024 | 236126864800 | 21.49.06.562.50 2000| %000 No! Na| 2000 2000| 214636208550 2000 admitted.
39 | FTA Marketina Private Limited 28.05.2024 27.365561.00 27.365561.00 | Oerational Debt 2000 2000 Nol Na[ zo00 2000 2000 2000
Due to insufficent documents provided by the
Operational Debt claimant, the part amount of the claim has been
40 |Bimetal Bearinas Limited 05.06.2024. 2796996448 | 257.20.14060 2000| 2000 No| Na|  zooo 2000 2224082379 20! admitted.
Operational Debt Claims has not been submitted in Appropriate
41| Anand Corporation 01.06.2024 217751900 2000 2000| 2000 No| Na|  zooo 2000 217751900 20,00/ Claim Form. Therfore, the Claim has been reiected
Operational Debt Claims has not been submitted in Appropriate
42| Akshar Gears 07.06.2024. 223466800 000 2000| 2000 No| Na|  zooo 2000 223466800 20,00/ Claim Form. Therfore. the Claim has been reiected
43| Shree Ram Enaineerina 05.07.2024 11.41531.00 | ¥ 11.41.531.00 | Operational Debt 2000|2000 Nol Na[ 2000 2000 2000 2000
44| Abhay Auto Industries 05.07.2024 < 9.08.292.00 % 9.08.292.00 | Oerational Debt 2000 2000 Nol Na[ zo00 2000 2000 2000
Due to insufficent documents provided by the
Operational Debt claimant, the part amount of the claim has been
45| Excel Enterprises Chennai 23.05.2024 2106198380 | 294639900 2000| 2000 No| Na|  zooo 2000 21.15.584.80 2000 admitted.
Due to insufficent documents provided by the
Operational Debt claimant, the part amount of the claim has been
46| Rushirai Enterorise 3005.2024 2101629300 214:317.93 2000| 2000 No| Na| o000 2000 2100197507 2000 admitted.
Claim submitted by the claimant cannot be
admitted by the undersigned RP due to the
delayed submission after issuance of RFRP in the
Operational Debt matter in accordance with 1st proviso of regulation
12(1) of IBBI (CIRP) Regulations, 2016
47_| Avadh Manpower Solution 10.08.2024 2958451863 2000 2000| 2000 No! Na| 2000 2000 2958451863 2000
Claim submitted by the claimant cannot be
admitted by the undersigned RP due to the
delayed submission after issuance of RFRP in the
Operational Debt matter in accordance with 1st proviso of regulation
12(1) of 1BBI (CIRP) Regulations, 2016
48 |Raidhani Roadwavs 05.08.2024 25:59.444.40 2000 2000| 2000 No| Na|  zooo 2000 25:59.444.40 2000
Claim submitted by the claimant cannot be
admitted by the undersigned RP due to the
delayed submission after issuance of RFRP in the
Operational Debt matter in accordance with 1st proviso of regulation
12(1) of IBBI (CIRP) Regulations, 2016
49_|Sunrise Enterprise 16.08.2024 2752581000 2000 2000| 2000 No! Na| 2000 2000 275.25.81000 2000
Claim submitted by the claimant cannot be
admitted by the undersigned RP due to the
delayed submission after issuance of RFRP in the
Operational Debt matter in accordance with 1st proviso of regulation
12(1) of 1BBI (CIRP) Regulations, 2016
50 | Sundram Fasteners Limited 13002024 | 21.61.50.72800 2000 2000| 2000 No| Na|  zooo 2000| 21615072800 2000
Claim submitted by the claimant cannot be
admitted by the undersigned RP due to the
delayed submission after issuance of RFRP in the
Operational Debt matter in accordance with 1t proviso of regulation
12(1) of IBBI (CIRP) Regulations, 2016
51 | Emkay Tools Unit of Emkay Taps and Cutting Tools Ltd. | 26.09.2024 219,90.896.49 2000 2000| 2000 No Na| 2000 2000 219,90,896.49 2000
51 Total 2 72,38,72,376.73 | 47.59,86,206.41 2000| 2000 2000 2000| 224788617032 2000
Note

1. As per Regulation 14 of IBC 2016-

Where the amount claimed by a creditor is not precise due to any contingency or other reason, the interim resolution professional or the resolution professional, s the case may be, shall make the best estimate of the amount of the claim based on the information available with him
d, incl i

professional, as the case may be, shall revise the amounts of claims admittet

luding the estimates of claims made under sub regul

(1), as soon as may be practicable, when he comes across additional information warranting such revision.

The interim resolution professional or the resolution




